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and in the States continues to make efforts
to reduce work stoppages through ‘preven-
tive mediation, conciliation, adjudication
ard arbitration. During 1984, out of 9,184
disputes referred to the Central Industrial
Relations Machinery, 7,183 disputes
were resolved, 4,011 cases in pre-conci®
liation proceedings and the remaining
through cenciliation and reference for ad-
judication.

(b) During 1985 (January-July), out
of 280 strikes reported to the Labour
Relations Monitoring Unit in the Ministry
of Labour, 216 strikes were resolved
following the intervention of the Industrial
Relations Machinery.

(¢) According to information received
in the Labour Relations Monitoring Unit,
as on 1.8.1985, 49 strikes in establish-
ments employing more than 100 workers
were continuing for more thana month.

(d) According to information received
in the Labour Bureau, number of mandays
lost during the year ending 31st March,
1985 is 46.65 million. Information on
financie! Joss suffered by Government
due to loss of mandays 1s not maintained,

Import of Fertilizers

3101. SHRI K. PRADHANI : Wil
the Minister of AGRICULTURE AND
RURAL DEVELOPMENT be pleased to
state :

(a) the total tonnege of fertilizers im-

ported during the last three years, (year-
wise) ;
(b) whether it is a fact that the price

of imported fertilizers has been cheaper
than the average retention price of indi-
genous fertilizers.

(c) whether the average retention
price of some of the recently commission-
ed plants is aboormally high; and

(d) if so, whether Government propose
to increase the import of fertilizers in
view of the abovs reasons ?
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THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT (SHR1 CHANDULAL CHANDRA-
KAR) : (a) The quantity of fertilizers
imported during the last three years is
given below ;

Years Total Nutrients
(lakh tonnes)
1982-83 11.32
1983-84 13.55
1984-85 36.24

{b) The delevircd cost of indigenous
fertilizers was lower than that the impor.
ted fertilizers including their cost of unloa-
ding, bagging, transportation and handling,
till 1981-R2. However, since 1982-83,
thc delivered cost of indigenous fertilizers
has been higher than the imported fertili-
zers, due to increase in input costs as
well as capital cost of the new!y commi-
ssioned indigenous fertilizer plants.

(c) The average retention price of
some of the recently commissioned plants
is higher than that of earlier plants mainly
because of higher capital costs.

(d) The quantities of fertilizers to be
imported in a year shall continue to be
governed by the projected demand of
fertilizers in the country and trends of
its indigenous protection.

Ratio of levy and free sale Sugar

3102. SHRI BALASAHEB VIKHE
PATIL : Will the Minister of FQOOD
AND CIVIL SUPPLIES be pleased to
state :

(a) whether at present the ratio fixed
between levy and frec sale sugar is 60:40;

{(b) whether over the years this Ratio
has not been adhered to strictly;

(¢) if so, the variations during the
lgst three years, year-wise; and

) ‘the impact of these variations of
the stock position of sugar ?
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THE MINISTER OF FOOD AND
CIVIL SUPPLIES (RAO BIRENDRA
SINGH) : (a) No, Sir. The present
ratio between levy and freesale sugar is
65:35 of the production during the season.

(b} and (c) Under the incentive Scheme,
new sugar factories and expansion factories
are given the benefitof higher free sale quota
thereby increasing the freesale entitlement
and reducing the levy entitlement of such
factories. Such conversion of levy sugar
as frec sale is about 4 to 5% of total
production, in each of the last 3 seasons.

(d) As a result of higher freesale re-
leases given 1o the incentive and expausion
factories, the freesale availability increas-
ed to that extent with corresponding redu-
ction in the levy availability of sug:r dur-
ing the season.

Change in Proportion of Levy Quota
of Sugar

3103, SHRI BALASAHEB VIKHE
PATIL : Will the Minister of FOOD AND
CIVIL SUPPLIES be pleased to state :

(a) whether Government are consider-
ing a change in the proportion of levy
quota of sugar or to raise the levy price
in order to help proper planning for the
survival of the sugar industry ;

(b) whether costing of levy price was
on the basis of statutory cane prices and
this does not reflect the actual costs;

{c) whether nearly two-third of the
sugar industry is sick; and
reaction

(d) if so, Government’s

thersto ?

THE MINISTER OF FOOD AND
CIVIL SUPPLIES (RAO BIRENDRA
SINGH) : (a) At present no such proposals
are under the cosideration of the Govern-
ment.

(b) The ex-factory prices of Jevy sugar
are determined under the statutory pro-
visions ot Section 3(3C) of the Rssential
Commiodities Act , 1985, which inter-alia
stipulates that the minimum statutory
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sugarcane price should be taken into
account in fixing the levy price. The
actual cost of production depends upon
the cane price actually paid by each faci-
ory.

(c) and (d) The sugar industry, being
a seasonal industry which is subjected to
fluctnations on a number of factors includ-
ing agro-climatic factors, parzmeters for
quantifying sickress in the industry con-
cretly have not evolved. However, on a
quick survey made by the Government,
107 sugar mills out of a total of 356
factories installed in the country have
been found to be technically weak.

Apart from taking over the manage-
ment of weak sugar units by the concern-
ed State Goveinments under various
Acts, the Sugar Development Fund and
the Soft Loan Scheme run by the Indus-
trial  Finance Corporation of India and
the Industrial Devclopment Bank of India
is meant for modernisation and rehabilie
tation of such technically weak mills, to
make them viable and strong. The concern-
ed State Governments as well as such
technically weak mills, should therefore,
take advantage of the assistance available
under the Sugar Development Fund and
the Soft Loan Scheme.

Transport System in the Gountry

3104. SHRI B.V. DESAI: Will the
Minister of WORKS AND HOUSING be
pleased to state :

(a) whether Government are in favour
of both International assistance and dome-
stic financing to assist transport  system
as  a whole instead of private and cotpo-
rate sectors;

(b) whether it is a fact that an Intet

national gathering was called to dircuss
integrated urban transport ;
(c) whether the main thrust of the

conference was to identify action to be
taken and priority to be fixed in solving
transport problem ;

(d) whether Government are consi-
dering to get the foreign ald for ttansport
system in the country; dnd o





